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The original Application is disposed 	Q 4 -4c 

of withQlt being admitted with a direction 

that the Resondent No.2 i.e., ttIP Director  

General, Health Services, Nirnan 3hawan, 

New Delhi, may look into the representation 

submitted by the applicant vide Mnexure-7 

and take an appropriate decision on iTe rits, 
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